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THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON). (a) There
is no general ‘go slow’ agitation in
the country. However there have
been sporadic ‘go slow' agitations ir
certain greas at certain times for som :
reason or the other.

(b) and (¢), Do not arise.
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SHRI KARTIK OROAN: The go-
slow strikes are not particularly con-
fined to any particular reason, There
are strikes and go-slow agitations in
various areas for various reasons. For
instance, there was a strike by tele-
phone orperators on 29th August, 1980
at Pondicherry Telephone Fxchange
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on the question of proposed change in
duty chart. Then, there was a work~
to-rule agitation by junior engineers
from the last week of November 1979
to December 1979. The services were
substantially affected due to this agi-
tation between 26-11-1979 to 10-12-
1979. Then, the General Manager,
Kerala Circle reported during August
1980 that on account of the various
measures for curtailment of gvertime
allowance, various units joined hands
in a non-cooperation movement and
the operators resorted to mass absen-
teeism and refusal to perform exten-
ded duties. The agitation was with-
drawn after reaching agn agreement.
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THE MINISTER OF COMMUNICA-
TIONS (SHRT C. M. STEPHEN): As
my colleague stated, we are not aware
of any ‘go-clow’ system as such. There
is a provocation for the staff on the
point of over-time policy adopted by
the Department. I would just inform
the House of the figures of overtime
allowance for the last few years. In
1977-78, it was Rs. 14 crores; in 1978-79
it became Rs. 20 crores and in 1979-80
Rs. 27 crores. The increase from 1977-78
to 1979-80 was to the tune of 13 crores,
almost double. This situation had to be
rectified. Therefore, a policy was ad-
opted. not that the overtime be
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abolished, but to the extent the over-
time is necessary, that will be given.
An evaluation was, however, made as
to how overtime would be required.
We also decided that from time to time
it will be evaluated and this evalua-
tion has been going on. This means, of
course, curtailment of income for the
staff. Therefore, there was some agita-
tion going on and from area to area
we have evaluated. There are certain
areas where this sort of agitational
attitude was taken up. Now we have
relaxed this overtime restriction to a
certain extent, particularly in the tele-
graph offices and that has brought
back the working to normalcy. For ex-
ample, the Delhi Telegraph Office has
reported that the pendings are very
very little with respect to the major
areas. The total messages pending
today are 2000 as against the large
number that is peing booked. Relaxa-
tion is being allowed in this case.

Further, we are recruiting a large
number of staff to be available imme-
diately as the second pool, from whom
alone we would be recruiting regularly.
The second pool will consist of g staff
strength of about 50 per cent of the re-
quirement. They will be available so
that in case of need for the staff they
can be used for short-term operations
in different section. One of the
reasons for this overtime s,
and I do concede, that there is a
certain measure of shortage to the
extent of 10 to 12 per cent. This is
sought to be filled and this problem
can be taken care of. But the increase
in the absenteeism has become terrible
and that is the result of relaxation in
the leave rules. This is what
our records show. Formerly,
for the leave, you had to
give medical certificate from an ap-
proved doctor. Now, about two years
back, there was a relaxation. For three
days leave, no medical certificate is
required, for leave beyond three days.
any certificate from any Vaidya will
do. The result is that the ahsenteeism
shot up to 40 per cent and thig is
sought to be made up by the overtime
arrangement. We propose to meet the
situation by recruiting our requirement

in advance and keeping them ready,
giving them full training from whom
we will immediately recruit to the
vacancies which are arising in view
of this new demand, .

MR. SPEAKER: This question has
taken too much of time.
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SHRI C. M. STEPHEN: Sir, ] have
repeatedly conceded in this House and
I hope every Communication Minister
at any time will continue to concede
that the telephone service is partly
perfect. Wherever 3 single defect exists,
we are trying to streamline it and the

results show that the streamlining is
becoming effective.
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